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channel Analong UHF system for STD facilities. Optical
Fibre Cable (OFC) link between Diphu and Nowgaon
has been planned to be commissioned during the
current financial year. With the commissioning of this
OFC link, STD services are expected to improve further.
Similarly, all the six telephone exchanges in North
Cachar District are electronic and having STD facilities.
A 1400 lines Electronic Exchanges of C-DOT SBM type
has been commissioned at Haflong, the District
Headquarter in March, 1998 replacing one 664 lines
NEAX. This increased capacity is expected to meet the
telephone demand upto March, 1999. Haflong is at
present connected to Silchar on 120 Channe! Digltal
UHF system for STD facliities.

The residual open wire carrier system in these two
districts of Karbi Anglong and North Cachar Hills have
been planned to be replaced by reliable high grade
media progressively and the exchange capacity also
would be sultably increased to clear the waiting list to
ensure further improvements in the quality of service
and augmentation of telecom facilities in due course.

Computerisation of Post Offices in A.P.

842. 6HRI R. SAMBASIVA RAO : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) whether Government have decided to introduce
the Computerisation of some major post offices in the
Andhra Pradesh;

(b) it so, the total post offices at present
computerised;

(c) the extent to which these computerised post
offices would help in reducing work load and also cut
down delays; and

(d) the number of proposed post offices
computerised In the State during 1989-997

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA
PURKAYASTHA) : (a) Yes, Sir. AP Postal Circle has
Introduced computerisation in major Post Offices in the
State as a part of plan activity of the Department.

(b) 111 Post Offices.

(c) The computerisation of certain Post Office
operations has resulted in speedy disposal of pubic
transactions across the counter. It has also resulted in
faster handling of ledger agreement work and
generation of interest statements. All these have
benefited in reduction of work load and delays.

(d) 15 Post Offices.

Sewage Treatment Plant at Vieakhapatnam

843. DR. T. SUBBARAMI REDDY : Wil the
Minister of ENVIRONMENT AND FORESTS be pleased

to state :

(a) whether the construction of 25 million litres per
day sewage treatment plant by the Municipal
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Corporation of Visakhapatnam is likely to be delayed
by another ten months following objections by the Union

Government;

(b) if so, the main objections raised by the
Government and the extent to which these have been
removed; and

(c) the time by which final clearance Is likely to be
provided by the Government?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHR! BABU LAL
MARANDI) : (a) to (c) A proposal of Municipal
Corporation of Visakhapatnam for construction of a
25 MLD capaclty sewage treatment plant in a Coastal
Regulation Zone (CRZ) area was rejected in July, 1997
by the Ministry. As per the provisions of CRZ notification
of February, 1991. construction of sewage treatment
plant in CRZ area is a prohibited activity.

Films Manufactured by Foreigners

844. SHRI C.D. GAMIT : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state :

(a) whether some foreigners are making feature
films in India;

(b) it so, the names of foreigners and the details of
procedure on which they were allowed to rnake feature
films in India during the last three years; and

(c) the number of such films and the detalls of
facilities extended to them?

THE MINISTER OF STATE IN THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI MUKHTAR
NAQVI) : (a) Yes, Sir.

(b) and (c) Thirty Four foreign film companies were
given permission to shoot their films in India during the
period from 1.4.95 to 31.3.98.

2. The details of the procedure to be followed by

the foreign film companies in order to shoot their films
in Indla are as follows : .

3. Proposals for shooting feature films party or
wholly in India by foreigners can be received’ either
directly or through Indian mission abroad. The proposal
has to be accompanied by four coples of the détailed
script alongwith synopsis, detalled passport particulars
of the members of the filming team alongwith -the
ftinerary exact locations where the shooting will take

place and equipment to be Imported into India on
temporary basis.

4. The clearance of the cast and crew an
Is given by the Ministry of Home Affairs. It th(: ‘::;g::;
is to be done In sensitive areas, then the clearance
from Ministry of Defence is aiso taken. This Ministry
clears the scripts and gives the final permission to
shoot the film after clearance by Ministry of Home Aftairs,

other Ministries and concerned St
necensary. ate Governments, f



